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!COMMITTEE OF PRIVILEGES 

TWELFTH REPORT 

Sardar Rukam Singh (Bhatinda): I 
beg to present the Twelfth Report of 
the Committee of Privileges. 

ESTIMATES COMMITTEE 

HUNDRED AND THIRTY-EIGHTH REPORT 

Shrl Dasappa (Bangalore): I beg to 
presen.t the Hundred and Thirty-Eighth 
Report of the Estimates ComInittee 
on the Ministry of External Affairs. 

BUSINESS OF THE HOUSE 

The Deputy Minister of Defence 
(Shl'i Raghuramaiah): With your per-
mission, On behalf of Shri Satya 
Narayan Sinha, I rise to announce that 
Government business in this House 
for the week commencing lst May, 
will consist of: 

1. Consideration of any item of Gov-
ernment business carried over from 
today's Order Paper; 

~. Discussion and voting of: 

Demands for Excess Grants (Gen-
eral) for 1958-59; 

'O'omands for Excess Grants (Rail-
ways) for 1958-59; 

2. Consideration and passing of: 

The Coal Mines (Conserva "jon and 
Sa:tety) Amendment Bill, 1961; 

The Delhi Shops and Establish-
ments (Amendment) Bill, 
1961, as passed by Rajya 
Sabha; 

'The Salar Jung Museum Bill, 1960, 
as passed by Rajya Sabha. 

4. Consideration of amendments 
made by Rajya Sabha in the M :tDr 
Transport Workers Bill, 1960; 

..5. Consideration and passing of: 

The Khadi and Village Industries 
Commission (Amendment) 
Bill. 1961; 

(Conservation and 
Sa,jety) Amendment Bill 

The Minimum Wages (Amend-
ment) Bill, 1961, as passed by 
Rajya Sabha. 

6 Discussion on the ~ r  of the 
University Grants Commis-
sion for the Iperiod April 
1959-March, 1960, laid on the 
Table of the House on the 
17th February 1961, on a mo-
tion to be moved by the Mini-
ster of Education; 

7. Discussion on the Tenth Report 
of the UPSC for the period 
1st April 1959 to 31st March 
1960, together with the Gov-
ernment's Memorandum 
thereon laid on the Table of 
the Lok Sabha on the 21st 
December 1960, on a motion 
to be moved by the Minister 
in the Ministry of Home 
Affairs; and 

8. Discussion on the Summary of 
the main conclusions of the 
Seventeenth and Eighteenth 
Sessions of the Indian Labour 
Conference on motion to be 
moved by Shri S. M. Banerjee 
and others on Tuesday, the 
2nd May at 4 P.M. 

Shri BraJ Raj Singh (Firozabad): 
It seems we are having only one no-
day-yet-named motion for discussion 
next week. The whole Session is 
about to be over. We have not been 
able to discuss many such motions. 

Mr. S .... ker: If any hon. Member 
brings to my notice any such motion, 
and if I consider it very important, I 
shall try to allow it. 

12.07 h .... 

COAL MINES (CONSERVATION 
AND SAFETY) AMENDMENT BILL 

The Minister of Steel, Mines and 
Fuel (Sanlar Swaran SlllIh): I beg to 
move for leave to introduce a Bill 
to amend the Coal Mines (Conserva-
tion and Safety) Act, 1952. 


